
^ . >

ISrL

JA/^

,  ̂ A fp.,

IN THE HIGH COUHT OF Olfi^^l333yA:G|G ^ ^

W.P.(C) No.13403 OnOlT^'^'-'Ziiy'n

BipinI Bihari Pratlhan ... Petitioner

-VersLis-

Slaie of Odislia And Others ... 0pp. Parties

I N I) E X

SI. No. Description ol'documents Pages

1. affidavit by 1 ^9
CDM & PHO. Piiri in compliance
ofOrdcrdLd. 30.1 1.2021

2. Annexnrc - A 1 0 - I X

Copy, of the Proceeding of the meeting

held on did.06.12.2021

3. Atinexure-H Series ^ H

Colour photographs ofcleaning &. spreading

of mosquito oil in both leprosy colonies

4. Anncxurc-C V 5 " ̂ ̂
Copy of the letter no. 10753 dtd. 22.11.2021

ofthcTahasiidar, Puri

5. Annexnrc - D \ ̂

Copy of the letter no.2551 dtd. 22.12.2021

of the DM & Collector. Puri

6. Annc.xni c - E ^1

Copy of the letter no.2468 dtd. 13.12.2021

of the DSSO. Puri



7. Anncxurc - F

Colour photographs showing the Mobile

ATM stationed at Leprosy colony.

8. Anncxure - G S3

Copy olThe letter no.2460 dtd. 13.12.2021

of the DSSO, Purl

9. Aniiexure - H Series 9M —3?

Copy of the Proceedings of the meeting

held on dtd.10.12.2021 & 17.12.2021

1Q. Annexiirc -1 Series SS 38
Colour photographs relating to health

screening in both Lepi'osy colonies

11.Anne.xure-.1

Copy of the weekly visiting register

subniitted by the Medical Team

12.Aniicxurc -K

Colour photographs showing distribution

of SelLproicction kit

IB.Annexure - L

Copy olThe leiterno.2555 did. 22.12.2021

of the DSSO; Purl issued to SSEPD Deptt.

subinitied by the Medical Team

14.Aiinextiro - M.

Copy oricltcrNo.2458. dtd. 13.12.2021 of
DSSO, Pun

Ciittack

Date : 03/01/2022

ADOL. GOVERNNIENT AOVOCA TE

StD



i

IN THE HIGH COURT OF ORISSA : CUTTACK

W.P.(C) No.13403 Of 2015

Bipini Bihari Pradhan ... Petitioner

-Versus-

State of Odisha And Others ... 0pp. Parties

AFFIDAVIT OF CHIEF DISTRICT MEDICAL
& PUBLIC HEALTH OFFICER. PURI

IN COMPLIANCE OF THE ORDER

DTD. 30.11.2021:

1, Dr. Pranab Sankar Dash, aged about 61 years,

Son oflale Prafliiia Kumar Dash, at present working as

Chief District Medical & Public Health Officer, Puri,

At/P.O./Dist.: Puri, do hereby solemnly affirm and

state as follows :

1. That, T am working as Chief District Medical &

Public Health Officer, Puri and have been duly

authorised by the Collector, Puri to swear this Affidavit

for and on his behalf.

2. That, I have gone through the contents of the

Order dtd. 30.11.2021 and understood the directions

issued therein. Paragraph - 7 of the Order dtd.

30.11.2021 is extracted hereunder for convenience :

"xxx XXX XXX

7. The Court has directed here as under:

(i) Mr. P.K. Mtiduli, learned Additional

Government Advocate mil forthwith

>3 D.
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irammn to the Collector, Puri, the copy of
the interim report submitted today in
Court by the Amicus Citriae.

The Coliector. Pwi wiii arrange for
sanitation workers in adecptate number to

ensure cieaniiness, garbage removal in

both the colonies on daily basis from
November, 202L '

(Hi) hnmediate issuance of instruction for
cortsfruction of additional toilets in both

the colonies and complete the exercise by
the end of December, 2021.

(iv) A direction is issued to the East Coast
Railway not to create any hindrance to the

medical personnel / sanitation workers

those who need pursuant to the direction

iss2ted by this Court.

fvj The Collector, Pwi will ascertain from
the inmates the Dank with which inmates
have accounts, he will consult with the

concerned Manager of the Batik to

explore the possibility of Mobile ATM on

legidar basis so that the inmates can have
easy access to their own account,

(vi) The repair of the houses of the imuaies in

Sanjayjee Leprosy Coiony be taken up on
urgent basis and be completed within a

month from today.

^51
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"xxx XXX XXX

3. That, a meeting was held on 06.12.2021 to

improve the living condition of cured leprosy persons

of Jibaramjee Palli and Sanjayjee Colony under Puri

Municipality under the Chainnanship of Additional

District Magistrate (Rev.) Puri. Copy of the Proceeding

of the meeting held on dtd.06.12.2021 is filed herewith

and annexed as Annexure-A.

4. That, regarding the compliance of the directions

issued in Paragranh-7(n of the Order dtd. 30.11.2021,

it is submitted that the scanned copy of the interim

report submitted by the Aniicus Curiae was received on

02.12.2021.

5. That, regarding the compliance of the directions

issued in Paragraph - 7(ii'l of the Order dtd.

30.11.2021. it is submitted that the removal of garbage

and unwanted debris from Leprosy Colonies namely;

Jibarampalli & Sanjayjee by the Executive Officer,

Puri Municipality and Health Officer, Puri is going on

through the Sanitation Workers deployed for the

purpose.

Cleaning out of the marshy land have been

cleared inside the Colonies which is the breeding place
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of mosquitoes. Mosquito oil have been spread at
regular inten^als in the Colonies.

Colour photographs in support of above
mentioned works are filed herewith and annexed as

Annexiire~B Scries.

6. That, regarding die compliance of the directions
issued in Paragraph - 7riin ̂  fly) of the OM.. hm

's submitted that the Tahasildar, Puri
vide letter No.l0753, dt.22.11.2021 (Annexure - C)
has submitted the land status of the Sanjayjee Colony.
The report ol fahasildar about the land status is given
below.

Mouza; Balukhanda Khasmahal

Status: RelaBibhaga

Kliata

No.

Plot

No.
Area

Area occupied

(Approx) Kissam Remarks

The colony for

leprosy affected

running over the

313 1159 Ac.23.293 Ac.2.00 Bali
suit land since

years but no

recording made

against the name

of the colony.



<
-r

The Divisional Railway Manager (DRM), East

Cost I?.ailvvay, Kliiirdha Road has been requested by
the District Magistrate & Collector, Puri vide letter

No.2551, dtd. 22.12.2021 (Aniiexiirc — D) to issue

NOC in respect of the above land for construction of

common toilets in the colonies to be used by the Cured

Leprosy Patients (CLPs) as well as general public.
0-6 a

15
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7. 1 hat, regarding the compliance of the directions

issued in Paraaraph - 7 (v) of the Order dtd.

'-2021, it is submitted that the ICICI Bank

authority has been requested by the Distiict Social '3 ̂
Security Officer, Puri vide letter No.2468, dtd.

13.12.2021 (Anncxure - E) to arrange and availability
of mobile AIM in both the Colonies so that the matter

will be resolved. Instruction has already been given to
the Manager, ICICI Bank to provide ATM facility in
the Colonies. The ICICI Bank has started the ATM

'facility in the Colonies once in a week.

Colour photographs showing the Mobile ATM

stationed at Sanjayajee Leprosy Colony are attached

and annexed as Anncxurc- F.

8. That regarding compliance of the directions

issued in Paragraph - 7fvil of the Order dtd

30.11.2021. it is submitted that tlie Executive Officer,

Puri Municipality was requested by the District Social

Security Oflicer, Piu-i vide leiier No.2460, dtd.



13,12.2021 (Annexure -G) to look in to the matter
immediately i.e. the living quarters, which required
permanent roofing and make a survey and submit an
estimate for such roofing, which will be discussed in
the next meeting of the sub-committee for budgetary
piovision. Accordingly, two meetings were conducted
by the Executive Officer, Puri Municipality to resolve
the issue, where the Railway Authorities were also
requested to attend the meeting as the land where the
Sanjayjee I^cprosy Colony is simated belongs to
Railway Department but no one on behalf of the
Railway Department attended the meetings, for which
the Executive Officer, Puri Municipality could not take
any decision to proceed further in the matter without

obtaining any view of Railway Authorities. However,
the District Administration is taking all possible
measures to address the issue as soon as possible.

Copy of proceedings of meetings held on did.

10.12.2021 & dtd. 17.12.2021 alongvvith Attendance
Sheets are attached herewith and annexed as
Aiinexure-H Series.

Regular visit of medical team at least nnri. in

a week and sunplY selFnrotcction kit to the CLPs:

The visit of trained Leprosy Workers, Paramedical
workers & Multipurj^osc Health Workers as mandated
in National Leprosy Eradication Programme (NLEP) to
the Colonies are being made regularly once in a week.

o X " •
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Regular dressings are being done by the Medical team.
Those patients who also need self protection kit for
their dressing of their wound, self protection medical
kit containing gauge, cotton, Povidone-Iodine ointment
/ Solution are also being provided with orienting tliem
regarding use of these kit. Regarding Jeebarampalli,
once in a week i.e. Wednesday the Medical Team
consisting of one AYUSH Medical Officci, one
Pliannacist, one Multi Purpose Health Worker
(Female) and one Drlver-cum-Attendant visits the
place and arrangements for health screening are being
made in the premises of Niladri Nilaya which is
adjacent to Jeebarampalli. Furthermore, it is humbly
submitted that, one Hospital exclusively opened near
Jibarampalli namely "Karunalaya" for Leprosy
patients, where Ihey are being admitted & heated and
as & when required they are being referred to Distiict
Headquarters Hospital, Puri for further management of
their health condition. And moreover, one Disability
Prevention and Medical Rehabilitation (DPMR) Clinic
is also functioning in Urban Primaiy Health Center,
Dpiabedikona which is near about 200 meters away
from Jibarmajee Palli.

Colour photographs relating to health screening
as well as treatment of CLP are attached herewith and
annexed as Annexure-1 Series.

C1
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Copy of the weekly visiling register of patients
by tile Medical Team arc attaciied herewitii and
Annexed as Anncxure - ,J.

Colour photographs showing distribution ofseif-
protection medical kit to needy Leprosy patients are
attaciied hereivith and annexed as Annexure-l^

That, it is subniitted that tiie Govt, in SSEPD
Department iias been requested by the District
Magisu-ate & Collector, Puri vide letter No.2555, dtd.
22.12.2021 to place fund for monthly expendiu.re
towards food, clothing and medication @ Rs.SDOQ/- of
tbe CLPs as per Hon'bie Hlgii Courts orders.

Copy of the letter No. 2555, dtd. 22.12.2021
issued to tiie Govt. In SSEPD Department, Odisiia is
filed iiei-ewith and annexed as Aiine.\iiro - 1.

"• Issue of ration card imderNrsA .Srl.Pn,» •
The Civil Supply Officer, Purl (CSC) has been

requested by the District Social Security Officer, Puri
vide letter No.2458, dtd. 13,12.2021 (Annexure M)
to issue ration card to the CLP families in both the
Colonies. Most of the families out of 34 families and
177 faiiiiiies residing at Sanjayjee Colony and
.Tibaranijee paiii respectively are getting ration through
Ration Cards, flic CSO was requested to make an

i§f
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further enquii-y by deputing the Geld staff and lake

steps 10 issue Ration Cards to the left out families.

fADlHEaiVE

'L'-i''! ' "3 .

.Aoflesi

SPECIAL
ADHLSIVC

12. That, the facts stated above in Paragraphs - 3 to

1 ] are true to the best of my knowledge and based on

available Official records and rest are my submissions.

Identified by

AdvoMte's Clerk,
Advocate General's Office

Cuttack

Date: 03/01/2022

^ DEPONKNT

Chief Dist. WIedicai &
Public Health Officer. Pun

Certified that cartridge papers are not available.

ADDL. GOVE T ADVOCATE

by
'vocaie/A:'vi

■•nje to ihp . r::>v. " ^uove ar©"Cy'mer Knowiedue.

Redg. No-2f/05;



Proceedings of thn i r\ r\

A nieotipg op ' , -
to improve the living condiiio!! 1.20:? i passed in WP(C) No.13403 of 2015
o^.ony under Pup Munirinniu of Jiburaiiijee palli and Sanjayjga

>\cioitional District Manhtrqfhn "G. 12.2021 under Ihe Chpiirmanship of

'■ Executive Officer Prt u" """'"'"!'A«,. PD. DRd" P„;;M

tii. CSO, Pun
DPHO, Puri
Asst. DPHO,. Leprosy, Pud

Vi. DSSO.Puri.
V.

nesting and instruid\he dssq 'p *^^'1 ""'® members present in the
Kon'bls High Court in VVP (C) N0.I3403'otdtS'"""

AT tK.a l-»IIT<*e-s» II

and responsibility of the sub-
letter K<o.2376 dt.02.12.2021 pursuant to Govr'n Se°toat.23.11 2021 .for monitoring of rehabilitation progran're fo
personal vssii to leprosy colonies as detailed below The sub com u 'undertake
Tollowmg semces to the eligible CLPs with not less than 40^^ 7^®'""""
after completion of their treatment from leprosy ^'sabifity within 2 months
a- House under rural housing scheme,
bv Ration card under NFSA.
c. Re-constructive surgery, if needed.
d. Pension under MBPY.
e. Physiotherapy.

Further, the sub-commiltee v/ill review the oronrPQc «
■CLPs benefited and report to the Stale-conimittee The sub T "" ®"3'We
.Itvrng standards of the residenls.in the colonies. ' ®^"^-'=ommittee. Will .monitor the
Tlie A,D.f4.,Puri requested the Asst. DPHO Leorosy P,,rrrs„- .
Aoen?" Eis per Govt irirtfucW^"^''®' ^°nyener of;Agenda wise discussion was made in the meetinn omW f,.ii' , °"-necessary Implememalion of order p.nssed by HGnWriircl?',®'''"!
improve the living conditions of the leprosy colonies to
'■ and unwanted Dotrris
-  - -Orties was d.c..d In

oeen cfoared inside the colonies v/hHi i<'T' ^ ibe nreirafiy land Itav^
" «■' ■»» x"";-': rrr''?,ro^ i""''"""-' ""•■'»«'

,-A //" ■ 'f'structed to ensure
^ p. *•' It

ClFff&PHO,
Piiri



in^ ^ . ofConstruction of additional toilets- j.e "urgent construction ^
Sanjayjee Colony.

^  Need of additional toilets particularly in Sanjayjee colony, Station ^.,ater
discussed in the meeting aiopg with discontinuance of dry toilets and repla^-^ j|.^g
flush toilets, in this connection the Tahasiidar, Puri has submitted the land s a
coiony vide his letter No.10753 dt.22.11.2021. The report of Tahasiidar abou
status is given below.

Mouza: Balukhanda Khasmahal

Status; Rela Bibhaga

1 Khata No. Plot No. A rea

Area

occupied(
Approx)

/
1

Kissam
Remarks

1  313 1  1159 Ac.23.293 Ac.2.00 Bali

The colony for
leprosy affected is
running over the suit
land since years but
no recording made
against the name of
the colony.

The matter was discussed thoroughly in t he meeting and it was decided to make
necessary correspondence with the DRM, East Coast Railways, Khordha Road to issue
NOG for construction of common toilets in the colony to be used by the CLPs as well as
qenerai pubiic.The DSSO, Purl was instructed to ensure it.
\i\. Regular visit of medical team at least once in a week and supply of self

protection kit to the CLPs.
The COM & PHO and District Leprosy Officer, Puri explained that the visit of

trained leprosy workers, para medical workers & multi purpose health workers as.
mandated in National Leprosy Eradication Programme (NLEP) to the colonies are being
made regularly. The CDMO is requested to ensure that there should be regular visit by
these persons to each colonies at least once in a week. Supply of self protection kit to the
CLPs to dress up their own wounds was discussed in the meeting. The Chaimian
requested the COM &PHO. Puri and Asst. DPHO, Leprosy. Puri to take immediate step
for supply of self protection kit to the CLPs in both the colonies. The CDM& PHO. Puri
told that medical facility by the medical practioner are being provided to the CLPs in both
the colonies in a regular interval.The DSSO. Puri was instructed to ensure it.
iv. Issue of ration card under NFSA scheme.

Issue of ration card to the CLP families in both the colonies was discussed. The

DSSO told that most of the families out of 34 families and 177 families residing at
Sanjayjee colony and Jibaramjeepalil respectively are getting ration through ration card..
The CSC present in the meeting was requested to make an further enquiry by deputing
his field staff and take step4o Issue of ration cardto the left out families. The DSSO, Puri
was instructed to ensure it. a

CDM & PHO,
Puri
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r
Arrangemo "
Many of the i" and spent a

substantial amount for tLv^! banks lo draw their pension O' P
decided that, the IC r , f was discussed in the '"eeli^^g^
mobile ATM in both ii authority will be lequested lo arrange and a .
in^'ructlon has aim ' ^ will be solved. Tbe DSSO told Imlthe colonies and thp n . '° "'® manager ICICI bank lo provide ATM faci i i
DSSO, Purl Was in.-i agreed for such arraricjement within a day or two. le
vi ensure it.

°f Kachha Houses.

meeting. The Ex required permanent rooriny v/as discussed in ihe
immeciiatelv ann Officer, Puri Municipalily was requested to look in to the matter
discussed in thp survey and submit an estimate for such roofing, which will be
Puri was instructerto enTu'reV^ dudgetory provision. The DSSO,

lepTosriiomorrt'K and Grado-2 to the inmates ofleprosy homos at Kanas and Delang block,

homesTKanTsirDL'^g^rkand AVA, Delang was discLed nT'® r
Asst. DPHO, Leprosy, Puri . i, was deciderirbctMhTseTy m be^r '"-'f I
provide the detailed status of their inmates. The Govt assisSroe « - h ^
them also to be indicated by the Secretaries, -he DSSO, Puri was instructe7to'entm if

developmen7orboth^"h?coE^ infrastructure
The Financial support under sponsorship for renovatinn .nw • .

development of both the colonies by OMC Odisha of Rq 9 on 'rifrastructure
far of .h, „p„„ .LJ „S?„ '"««»
10 to. nfooBng. ,o Ihi. oooooo.oo Ihe DPR f„, c«mp™ird~.r"'", "*
to MD, CMC, Odisha vide this office letter No 1306 dt 01 07 ?n9i submitted
No,2170 dt.09.11.2021 for provision of fund pursuant to meir 1^/
■dt.23.02.2021. But no funds has yet been released by tire OMC ^,'^°•2903/OMcwas instructed to issue a further reminder in favour of OMC, Odisli,

The meeting was ended with vote of thanks to the Chair & members present.

Add!, bfetrict Magistrate (Rev.), Ptin

Tfoe COPY

CDM& PHO,
Puri



Cleaning & Spreading of Mosquito Oil in Sanjayjee and
libarampalli Leprosy Colonies
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Cleaning & Spreading of Mosquito Oil in Sanjayjee and

Jibarampalli Leprosy Colonies
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Jvped Copy of Pap;e - | 5"

OFFICE OF THE TAHASILDAR, PURI

Letter BNo. 10753 / dt. 22.11.2021

To

The Disti'ict Social Security Officer, Purl

Sub: Regarding inquiry into the land status of Sanjayjee Colony Station
oad, Pun and Jibaramjee PaIJi, Lokanath Road, Ptiri

Ret: Vour office ieiter no.lS53/dt. 16.09.2021

Sir,

With reference to the above subject, you have requested for the detail
land status of Sanjayjee Colony, Station Road, Puri and Jibaramjee Palli,
Lokaiiath Road, Puri. The matter has been inquired by concerned Revenue
Inspectors. The report submitted by them is transmitted to you for your
information and necessary action.

Yours faithfully,

Sd/-20/11/2021

Tahasildar, Puri

Memo No.I0754/dt. 22.11.2021

Copy submitted to the Sub-Collector, Puri for favour of' kind
inlormation and necessary action.

Sd/-20/l 1/2021

Tahasildar, Puri.
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To

Typed Copy of Page-

OFFICE OF THE REVENUE INSPECTOR, TOWN SOUTH

Letter No.539/Date 20.1 L.2021

Tie Tahasildar, Puri

Sub.: Submission of Land ofLtibaramjee Palli, Lokanath Road, Puri

Ref.: Tfiliasil Office, Puri letter No. 10605, dtd. 17.11.21.

Sir,

refwence to the letter on the subject cited above, I do hereby

MoT of .hbaramjee Palli, Lokanath Road, Puri as written

LAND SCHEDUI.F
Mz. Town {.vOkanatiigbai - 04 RT GOVT

Kliata

No.

Plot No. Area j  Area
occupied

Kissani Remarks

149 430 Ac.0.067 Ac.0.067 Gharabari-1
——

429 Ac.0.510 Ac.0.510 Gharabari-l
.

374 Ac. 0.185 Ac.0.185 Road
378 Ac.0.030 Ac.0.030 Jalasaya-2
365 Ac.0.028 Ac.0.028 Gharabari-l
376 Ac.0.155 Ac.0.155 Gharabari-1
355 Ac.0.228 Ac.0.228 Bagayai-2
333 Ac.0.104 Ac.0.104 Road
349 Ac.0.650 Ac.0.650 Road
353 Ac.0.155 Ac.0.155 Jalasaya-2
359 Ac.0.377 Ac.0.377 Patlta
301 Ac.0.140 Ac.0.140 Gharabari-1
392 Ac.0.030 Ac.0.030 Gharabari-1
389 Ac.0.650 Ac.0.650 Gharabari-2
390 Ac.O.OlO Ac.O.OlO Gharabari-2
379 Ac.0.098 Ac.0.098 Gharabari-l
377 Ac.0.127 Ac.0.127 Gharabari-1
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Typed Copy of Pa.oe - irj- ^

total

366

367
Ac.O.lOO

Ac.0.059
Ac.O.lOO

AC..0.059
Gharabari-l
Road

j68 Ac.0.149 Ac.0.149 Gharabari-l
369 Ac.0.435 Ac.0.435 Gharabari-l
370 Ac.a.025 r7^.0.025 Gharabari-l '
37] Ac.0.150 .Ac.0.150 Road
372 Ac.O.OlO Ac.O.OlO Debasthali
o73 Ac.0.114 Ac.0.114 JaIasava-2
375

380

Ac.0.098 f
Ac 0 005

Ac.0,098
Ap n no';

Gharabari-l

Ac.5.239 Ac.5.239

uharaban-l

The ROR copy of given plots attached with the report.

This is for favour of your kind information and necessary action.

Yours faithfliliv.

Sd/-20/11/2021

R.L Town (South)
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CDM & PHOj
Puri
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OFFICE OF THE REVEiNUE INSPECTOR, BALUKHANDA - 108

Letter No.221/Date 2.11.21

To

The Tahasikiar. Puri

Sub.: Subnussion oI Land SlaLus ofSanjnwee Colony. Station Road. Puri

Rel.; Tahasil Office, Puri Memo No.l0605, Date 17.11.21.

Sir.

With reference to the letter on (he subject cited above I do hereby
submit the land status of Sanjayjee Colony. Station Road.. Puri as written
below

Mz.

Khata

No.

"313

BalulvJianda Kliasmahal
LAND SCHEDULE

Plot

No.

159

Area

Ac.23.293

Area

occupied

Ac.2.00

RT

FCissam

"Bali"

GOVT

Remarks

The Colony for leprosy
affected is running over
the suit land since years
but no recording made
against the name of the
colony

This is for favour of your kind information and
necessai7 action.

Yours faithfully,

SdA 20.11.20211

R.L Balukhanda 108
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To.

V '-ptiTyer '■^^. J

OFFICE OF THE COLiJ::CTOR & DiSTRiCT MAG].^TR^FFE, PUHI
(SSEPD Seciioii)

u-tter No. 1 'I®"- .2a• ta ■ 232-1

Thd Oivisicuial RaF'-ay ManEgci'.
Eaat Coa?jt Raiw-ay, Khos'dha Road, ICaordna

S«b:-Construction of additianal tod.is in Sa^rjayjue SS
road, Run m be UBCci by the ou.red per^a.ns aa vcl — h
public.

Bif,

In inviting a lefcrence in ilic sulncct cited above. 1 ain to ssy mat as per
order passed by Honitle High Courl, Odi.d.ns in WP(C) No. 13403 ol 20!.a and
ipcmwdor. issued, vide Oovi. in SSEPD Deparm-ient. Odtsha, Blmbenar^r
vide letter No,B871/SSEPD dui3.U.2021, a aubmomnduee at Drsmrt L«c
has becti oonatiltrted for r^habiUtadoti of cured leprosy perssiB residing u.
JibaraaijiiC i^aib at Lohanath Road. Pun and Santsmee^colorm si Smtron .m.,
Puri under Purl Mmtfoipalily. In this ccnnecLion. ^
coaver.rd on 06. ,12.202! tmder the Chairmanship of :ciioona-^^^
Mc„Ua Purl, a copy of for proceedings of the ™«r.: aforp asu. v.- -^ -

,  r u/p ,-CM ov-y. -"ioPrJid htrt:..r_r lor
No.:26 dt.30.1.1.E0'ii passea m the i-|
your read}- radf-rtrncc.

Po-hie High Court has mstructed for urgent coustrutctron of additional
" '-roroin saniavjee Colony at statfoo roa.d. ifoC ■ m v.Ws connechontoilets specioli, m S-ri Furi fo the

the iaiid smtus of ibc colony has been subimttc. .•■
meetmg. wHich is mdicMcd b'tow. _

Kh=ita
No

Ploi
No

Are?

Area

bccupaid
jApgroK.!

! 159 AC.23Fd93 , AC-2 00

KissaiT:

Bid"'

Remai'ks

! Tix colGiay lor kprap j
' affected is running under the i
suit land since years. But no '
recording fiiedc against ihe
nanu ol" ' F e cri.tonv- >

"C. i-iut 1v. • / "'i 1^1 e > -n

CDM&PHO,
Puri



Station Road Po-p -i-.- aoci-itp-p-ai LotlfiH a Saniayjee Cobnp
cui-ed boro^v :J: r' keeping P; „ie«, ,0 mc ,:rgr:jt need of rd?■ -.P-n„3 p.,.,, s ano to oompiv Kon'bie High Court's order "

'' in respect of
CU-.r as Tn: r" :S " "" ^>3' th.

j  iCf'jfv'" tr;c Bieiix^r ref|UCBted.

Vours. [Rmifully

Oiscrtci .V!8|^,i5;tra;e Fuj-i

MernoNo acci DC. aaTa.pj,.^

Koad.ssss^:?::::! laordha
Hb-cessarj action.

IF.  ! i.Oistr .c t ^^la-gioirs i" ly. J^d'^lccior pi sp.
Memo No. pre a Dr n;!-(P • XKLI '^'

.rov-F''"'" '■" Drpartnieni, Cdisha, Bhutaneruvar forini>'M.fnytion .?jiC: nece?,-sary action

District Magisiratf & h)i£:,:ior, Pipj
McmcPo.nrcu og irf&, .;lgp,,

^  t.cpv l;c.i i-..>:c.cuave Olli-:;c3% Puri Mumdpalily, Puri/'rati^..nir'aT- fr- •
inl'jf rnaMon anc n'";cessa.ry i-!,ctiarf, ' ■" ■

Diatrict Magisirs.te & C&ectar,„Piiri

^ COP^

C0M & PHO,
Puri •C f •• o > 1,1 I f ,
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OFFICE OF THE COI.LECTOR &, DrSTRICT MAGISTRATE, PUR!
(SSEPD Section)

1  \
/.etter / ^

To,

The Branch Manager.
]CIC1 Bank, Ikjri

Sub:-Proceedmss of the, meeting or, ®
WP(C) NO.13403 of 2015 to colony at
persons nf Jibaramjce Palli at 10 -. Availability oi
Nation Road. Ptiri imder Pur< Mon.apality- A.rangcmcnt/
mobile ATM in both the colonies.

Sir,

Tn inviting a reference u. the .abject died aix.^
copy of-the proceecbng o( the condition of cured leprosy
in WP(Ci No. 13403 ol 20lP to improv. the aung ggjUayiee colony at
persons of Jibaramjee PaUi at Lokanath Road, Putt and banjayjStation Road. Purl under IHiri Municipaltty

I  would, therefore, request you to
Availabilit-y of mobile ATM in both t ie ^ ̂ f pension atrd spettl a
atnount and to avoKt travel ,1,., at least once in a
substantial amount lor their u-avci, this laciun m^-y
wccU in both the colony.

Yours laithfully

!:>isi. social Security OfHcer. Pun

SSiSvt.'gU-.ESfwib*
I  \ ^ * »

Dist. Social Securhy- Officer. Pun

CDM Sc PHO,

L  -Puri
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'  "f Mobile ATM at Saniaiiet^ ;,nri fih...^paiii,
— -,!- - r. •,

OTOF

^an

nif'::'-..

■A«<,fl"liW.

C,o*?'^
CDflfg; PHO,

Puri
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i" OFFICE OF THE COLLECTOR & DISTRICT MAGISTRATE. PUSJ
(S3EPD Sec:l3on)

Letter Nc,-,^::i&a • -/

To^

The Executive Ofticer, Puri Municipaliiy, PurliU'- — -

Mr, 01.-30-li-^02 1 passtt. 51;Subi-Pracecdings tif the mccung /"^.L ' condition c.f cured leprosy
sA'PiC] No,13403 o! 20id to unp ̂  p^,.j a^d Sanjayjce colony
persons o.r Jibaramjce PaiU Removal of gnrhagc imd
ni Station Road. Pun under Mun^e^ pcrnmr.cnl roofing of me
unvmnted debris and subroiscuon yi es'umalt 1
hcAiacs regarding.

Rcf:- This ofTice Seller Nn.24-3i di.l0.V2.2O21

I. ...vi.™=""""»"■■ 4r.S;S5 f;.Si
fc , Jiipi. mo V.f>' jbramiprnVa L,,kir..il-- B=o3
fcom, Lfu colon.es oicuieaupmsp !^^ ma,-
oud a Sanjayjee Colony, tire cotooies in .regular
iPmrUv be cleared and mosquito oil do ... jneetins, iFie. Uvlng quarter of
muervals. In tl® connection as ^onnRafclo be surveyed mid an
both the coiordes. which lequn'- R ^ for discussion in the ncv.
eamnate for such roofing be onhe budgeuarv nrovisim: .meeungofir,esub-coinmittecandiup.ova.ol ^

I would, diercfore, y'^
regarding removal of garbage of the CLPs forsubmit an estimam am matter tn the n«. sab-oomrmtpee
kind peruB^i ol
niscimg.

Wt
ami, SociHl Security Officer, Pu:

iVlcrno No, 0.M t i ^ g,.i.,;s,pori of Ceilscmr. , .■•>
copy to PA .r. Collector, Puum. u.-v , v

^06 lAisi Racial S-scur.ty u'AC.'.

CDM & PHO,
Puri



^ "iiOCKKDiNc; OF rvxwsv Mm iN(; po,, niscrssioN OK CONSTUncnON OF
X^JOIKKTS at SANJAYAIKI-; COIOW NFaR RAII^^'AV STATION. PURI IN THK

'^-'I-TICK CI-IAMBKR OF TMF. KXK.C!'TIV].: OFFICFR. PrUI MUNICIPALITY. PURI

_  10.12.202] AT I 1.00 A..M.

A meeting was held on dt. 10.) 2.2021 at 1 1-00 AM under the chairmanship

of Executive Orficer, Puri Munlciptilily, Purl in his office chamber for discussion on
the living condition tmd construction of Loilcts'at Sanjayjce colony near Railway

station, Puri as per llie decision taken on tiic meeting held on dt. 15.09.2021 in

Collcctorate, Puri In connection with direction of Hon'blc High Court in WPG

No. 13403 of 2015. All members were present except the rcpresentJitivp of Railway

authority. The land belongs to Railway authority and in absence of Railway

authority decisions for providing toilet could not be taken up. It is decided that,

another meeting will be taken on 17.12.2021 at 11.00 AM in the Office chamber of

the undersigned with intimation to Railway authority to attend the said meeting

without fail as the matter relates to compliance of orders of Hon'ble High Court,

Odisha. Cuitack.

The meeting ended with thanks to the chair.

Executive'Officer,

Memo No. /Dace, 21

■ Copy to all members for information and necessary action.

Liri Municipality, Puri.

/Puri Municipality, Puri.
Memo No. /Date, Jti.-2>i '"vi

Copy to D.S.S.O.,Puri for information.

Memo No. /Date. -))

Copy to .Senior Divisional Engineer, Easi Coast Railway, IChordha Road,
Jatni, for information and necessary action.

Execu tive| pj'fuJbr]
-Puri Municipality, Puri.

Execu ti vcXj tTicer,
Puri Municipality, Puri.

CDM & PHO,
Puri



SHEET FOR DISCUSSION OF LAND MATTER AT SANJAYiEE COLONY
"^TD. 10.12.2021 AT ll.OOA.M IN THE OFFICE CHAMBER OF THE EXECUTIVE OFFICE ,

PURI MUNICIPALITY, PURi.

SIGNATURE
SL NAME OF THE OFFICER DESIGNATION

NO.

1  Sri Saroja Kumar Swain, OAS Executive Officer

3  ?I Tr.-rr^'.^ /- I- Jj f' y 5'

/?

am 8c PHO,
Puri

!

657C0!23;^S^



I lo-

-■D-t -

Chairmanship of the "" 17.12.2021 at 11.00 A.M under the
chamber in connection ofricer, Puri Municipality Puri in his Office
Lokanath Road Puri and s ) '^''"dition at CLP of Jibaramjee PaUi at
Municipality. Sanjayjee Colony at Station Road, Puri under Puri

Orficcr Puri MMmv'^^ r^''- U-OOA.M under the Chairmanship of Excculive
Jibiruni pMir 1 chamber in connection with Jiving condition of CLP ofi^riZJcipam, Colony at Station Road, Puri under the
The followng members were present the meeting.

1. Tahasildar, Puri
2. Re- Presenlive of Secretary RK.D.A, Puri

Municipality Puri welcomed the member present in the
the niwfnlm P " the Executive Ofijcer spoke about the purpose of the meeting. Neither
ti-ir. rr, r- East Cost Railway, Kliordha Road nor his re-presentive attendedthe meeting. The purposed land where Sanjayjcc colony exists apparently belongs to Railway
authoniy and m absence of Railway personnel decision could not be taken up as regards
construction of toilets. The Executive Officer, Puri Municipality expressed his displeasure
lor non attending the meeting by the Railway authority. The committee decided to intimate
CoUector, Pun for non- cooperation of tlie Railway Authority.

The meeting ended with vote of thanks to the chair.

r

Executive
^uri Municipmuy. Puri.
K7\.

f5)in MunLcipaluy. l^ri.
Memo No. J /Date. %0j 2.-<^

Copy to all members for information and necessary action.

Memo No. ^ ! Q 2- /Dale. S^/
Copy to D.S.S.O, Puri for information and necessary action. He is requeued to place

the matter before the Collector, Puri for his kind information.

ExecvTTiveO
-Piiri Municiptiliiy. fhiri.

Memo No. /Dale.

Copy to Senior Divisional Engineer, East Coast Railway. Khordha Road. Jatni for
information and ncccs.sary nclion. '

O®

A®' Executive -
,Puri Municipahly. ihiri.

CDM & PHOs
Puri
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'  ONYON

,  ATTENDANCE SHEET FOR DISCUSSION OF LAND ^ EXECUTIVE OFFICER,
^  nrn ,7 1, ,n71 AT ll.OOA.M IN THE OFFICE CHAMBER OF THE t

PURI MUNICIPALITY, PURI-

'! ' designation
-X

name OF THE OFFICER

SIGNATURE

SL

NO.

1  1 Sri Sarojia Kumar Swain, OAS ExecutlvG Officer

3 in 5 c 1-^ ; _ !irfn__ _D^.. Ckn,'

^ S6-( n 'i o.-i ?

m

10

11

12 !

13

COM & PHO,
Puri



TX 1,,_ „' -^aUlScreeBing^jj^^ ~
IVTllarlf*; 1VT:i

Va.;-> >:

m

>M & PHO,
Puri
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^ Health Screening at Jibarampalli Leprosy Colony
(Niladri Nilaya)

••• ̂  :tv v;v

im INM

ssS

& PHO,
Puri



Health Screening at Jiharampalli Leprncy
fNiladri Nilavfl)

CDM&PHO,
Pun



-31 -

Health Screening, Treatment. Dressing & supply of self
protection kit at Sam'avlee Leprosy Colony

CDM 8e PHO,
Pun



-3^- r
Health Screening, Treatment, Dressin^r fe .„pp,

protection kit at Saniavjee Leprosy Colony

r%

CDM & PHO,
Puri



J

Health Screening, Treatment, Dressing 85 supply of self
protection kit at Saniaviee Leprosy Colony

'&

m

i

i

GDM & PHO,
Pan



—

Health Screening, ̂ eatment. Dressing & supply nf «^Tf
protection kit at Sanjayjee Leprosy Colony

._JC.

•i'fy.-r

eOM & PHO,
Purl



COMPUTERISED FILING COUNTER

ORISSA HIGH COURT,CUTTACK

ACKNOWLEDGEMENT SLIP

Seat No: 105

Branch No : WRIT BRANCH (DIVISION
BENCH)

Receipt No : 1502/2022 Date Of Receiving : 06/01/2022 Time : 01:03:59 PM

Case No : WP(C) 13403/2015

Received From : Petitioner

Filed By: PAMI RATH

Document/s^ Filed:

41- Report

ofi 1/6/2022, 1:00 PM



IN THE HIGH COURT OF ORISSA: CUT

Sri Bipin Bihari Pradhan

W.P.(C) No. 13403 of 2015

Versus

2022 'iVl

.Petitioi

State of Orissa and Others .. ..Opposite Parties

REPORT DATED 5.1.2022 ON SANJAY LEPROSY COLONY OF PURI

TOWN IN PURSUANCE TO ORDER DATED 30.11.2021 AND ALSO

REPORT ON JIBARAMJEE LEPROSY COLONY OF PURI (NEAR

LOKANATH TEMPLE)

Visit Date:- 29.12.2021

Gautam Mishra

(Senior Advocate)

B.P. Tripathv LJ=-

(Advocate)

Pami Rath

(Advocate)

CUTTACK

Date: 5.1.2022
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